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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 5th May, 2026

S.0. 2227(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, number S.0.2328 (E), dated 26th May, 2025 published in Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of National Highway No.3, on the stretch of land from Km. 440.000 to Km. 470.800 (Vadape-GondeDumala
Section) in Nashik District in the state of MAHARASHTRA.

And whereas the substance of the said notification has been published in “Dainik Sakal (Marathi)” and
“Dainik Lokmat Times (English)” both dated 04th June, 2025; under sub-section (3) of section 3A of the said Act;

And whereas 2 objections have been received and the same have been considered and disallowed by the
competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land from Km.
440.000 to Km. 470.800 (Vadape-Gonde Dumala Section) on the National Highway No.3, in the state of

MAHARASHTRA.
State: MAHARASHTRA ||District: Nashik
SL. || Survey/Plot || Type of Land || Nature Area Name of Land Owner/Interested Person
No. Number of Land (in
Hectares)
| R | T | 6 |

|Taluk: Igatpuri |

|Village: Mundegaon |

1 459 Pt. Government Dry 0.11||Gram Panchayat Mundegaon, Adiwasi Vikas Vibhag
Maharashtra Shasan, Audhyogik Prashikshan Sanstha
Ghoti Ta. Igatpuri, M. Sanyukta Sachiv, Bhutal
Parivahan Mantralay v Sadak Parivahan v Rajymarg
Bharat Sarkar Navi Dilhi
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462 Pt.

Private

Dry

0.035

Shri Balaji Sansthan Trustee, Assi Judge and
Additional Judge Nashik, Chairman
VI.Ma.Di.Patvardhan Trust, T M Rajebahadur, Dr. T P
Gupta, S N Kulkarni, Nana Balaji wale, Dr. S.N
Balajiwale Trustee Secretory

477 Pt.

Government Dry

0.015

Gram Panchayat Mundegaon, Railway C Class
Chalicade Bharat Sarkar Bhutal Parivahan Mantralay

Village: Khambale

4

669 Pt.

Private

Dry

0.055

Dilip Ramkisan Sharma, Bharat Sarkar Bhutal
Parivahan Mantralay

683 Pt.

Private

Dry

0.02

Sunil Chapalal Surana,Bharat Sarkar Bhutal Parivahan
Mantralay

684 Pt.

Private

Dry

0.04

Ganesh Shamsundar Oza, Bharat Sarkar Bhutal
Parivahan Mantralay

685 Pt.

Private

Dry

0.01

Bharat Sarkar Bhutal Parivahan Mantralay, Madanlal
Jogilal Picha, Bahiru Shankar Dahale, Madhukar
Shankar Dahale, Sulabai Kashinath Warghade

686 Pt.

Private

Dry

0.03

Hanraj Bansilal Kumath, Bharat Sarkar Bhutal
Parivahan Mantralay

Village: Titoli

9

291 Pt.

Private

Dry

0.06

Chandrabhaga Namdev Bonde, Rakhmabai Lakshman
Bhagat, Devkabai Shriram Kaddu, Gopabai Tukaram
Gathir, Bhagirath Anna Bonde, Balu Anna Bonde, Kalu
Anna Bonde, Kacharabai Santu Adole, Shewantabai
Shivaji Dukare, Manjula Ankush Adole, Hausabai
Vinayak Dukare, Dattu Madhukar Bonde, Manda
Madhukar Bonde, Yamuna Pandharinath Langde,
Sugandhabai Madhukar Bonde, Sagar Ghanshyam
Bonde, Dattu Eknath Bonde, Thakubai Eknath Bonde,
Vajrabai Ashok Bhatate, Bibabai Ramesh Manvedhe,
Mirabai Mangalu Chavan, Anjanabai Vishnu Bonde,
Dnyaneshwar Vishnu Bonde, Nivritti Vishnu Bonde,
Meena Gajanan Shingole, Sharda Dattatray Bhor

10

293 Pt.

Private

Dry

0.04

Ramdas Balan Mate, Kachardas Birdichand Sancheti,
Vinod Balan Mate, Nand Kumar Nimbaji Jadhav

11

|[294 pt.

| |Private

[

0.0568||

Dada Gangaram Bhadange |

12

376 Pt.

| |Private

[ory ||

0.012]|

Rajaram Nathu Bonde |

13

418 Pt.

Private

Dry

0.0645

Kiran Chandu Bhadange, Suraj Chandu Bhadange ,
Uttam Madhukar Bhadange, Igatpuri Vi Ka Se So D
Taran

14

422 Pt.

Private

Dry

0.01

Kiran Chandu Bhadange, Suraj Chandu Bhadange ,
Uttam Madhukar Bhadange, Igatpuri Vi Ka Se So D
Taran

Total”

0.5583)||

[F. No. NHAI/BOT/11019/1/2003/3A/3D]
SHAIKH AMINKHAN, Director
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